THE BANKING SERVICE COMMISSION -
' - (REPEAL)ACT, 2003

" No. 29 or 20603

[30¢ April, 2003.]

AnActto repeal the Banking Service Commission Act, 1984.
BE it'énacted by Pariiament in the Fiﬁi—fourth Year of the Républic of India as

' foﬂows:—- .

1. This Act may be called the Banking Service Commission (Repeal) Act, 2003, Short title. -

Repeai of
" Act 44 of -
1984

2. The Banking Service Commi';ssio,n Act, 1984 is hereby repealed.
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